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the Govaroment with their two.thirds majo-
rity in this House, should not be hesitent
in amending the Coustitution of lndia if
they think it very essential to implement
progressive moasures for the welfare and
upliftment of the poor and backward sec-
tions of our society.

13 hes

The Lok Sabha adjourned for
Lunch Tiil Fourteen of the Clock.

The Lok Sabha Re.assembled after
Lunch at four minutes past fourteen
of the Clock,

[SHRI R. D, BHANDAR! in the Chair]
Re. DEVELOPMENTS IN EAST BENGAL :

SHR1 SAMAR GUHA (Contai) Sir
| wani to draw your attention 10 a very
urgent matter, 1t is also a very important
matter, Just now we have heard the radio
news that civil wai has started in Bangla
Desh, After landing 60,000 troops from
West Pakistan the army has taken position
in almost all the big cities and in all key
positions,

Yahya Khan  declared the Martin}
Law, His Government have promulgated
corfew in Dacea and in all other big
cities, They have taken possession of the
Dacca Betar Kendra, They have issued
orders to shoot at sight all Bengali people
there. Notonly so. The East Pakistan
Rifle is in the midst of a grim baitle with
the Pakistan: Army there.

My report is that hundreds of people
are being butchered and killed. An order
has been issued to shoot at sight ahybody
in the street, There is another report
that st the Karachi airport, hundreds and
thousands of Bengali people have assemb-
led to0 have passage 40 East Pakistan,
There also hundrads of people have bean
Killed.

CHAITRA 8, 1893 (SAKA)

E. Bengal 108

1 want to draw the attention of the
Government that there is an apprehension
that either Mujibur Rahman and other
big leaders will be shot or they will be
immediately arrested and flown to West
Pakistan by using Colombo airpmt, There-
fore, my immediate submission to you and,
through you to the Prime Minister, is that
the Government of India should write to
the Government of Ceylon that no passage
should be given either to the Pakistani
Air Force plane or to Pakistani civilian
plane to carry any military personnel
{rom West Pakistan to East Bengal vig
Ceylon,

There is also another thiug. The
Dacca Betar Kendra has bheen forcibly
closed. The All-India Radio is the only
source of information from the people of
Bengal. 'The All<India Radio should broa-
deast the news, ,...(/nterruption) Let me
finish, This is the first tine that the San.
gram Parishad of Bangla Desh has issued
an appeal to India and to Ceylon to
immediatey mobilise international opinjon
in favour of the Liberation Movemont.
1 would request the Government v raise
this matter in the UNOQ in combination
with other Asian countries.

1 would also request, the Government
10 give facilities for the movement of the
Rengalis who have sssembled at the Kara-
chi airport,

Lastly, lhays already givena Call
Auention Notice on the subject and 1 have
also given notice of a short duration dis-
cussion on it The matter is very vital and
urgent.I have said many times in this House
that the Key to the solution of Indo-Puk
problems lies in the succes of the Liberation
Movement of Bangla Desh, Thiy is a very
vital issue; this Is a very crucial issue. We
caonot sit quiet, Our Government should
take serious note of it and do something
in the matter,

SHRI §. M. BANERJEE (Kanpue) @ Sir,
not only the Martial law has been promu-
Igated but orders have been issued to shoot
people at sight. EBven the press correspon.
dents who wanted t0 keow somsthing
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{shri S. M. Banerjee]

about it have been asked by the Army (‘ol-
onels and Generals not {0 come out of the
hotel and that they will be shot at if they
come out  This reign of terror is going
on and this conspiracy has been hutched
up by atl those who are agents of unperia-
list forces who nesver wanted Mujibur Rah.
man to thrive in East Pakistan, The
victory of the common people in EBast
Pakistan who defeated the communal for.
ces and other reactionary forces is not 1o
their liking,

The suggestion is this, Democracy 18
being mutdered in East Pakistan by fascists,
Let us pledge our support and say that we
shall defend the right of the people in
other countries also. We also believe in
human rights. 1 would request you and
through you the Prime Minister to uphold
the banner of democracy and to give more
support to Mujibur Rahman. {f Mujibur
Rahman is dead, naturally, again, Yahya
Khan regime, fascist regime, will come
into being. We are opposed to this. Let
the people of Pakistan know that India
stands solidly behind Mujibur Rahman and
that we condemn any action of the Yahya
Khan.

SHRI JYOTIRMOY BASU (Diamond
Harbour) ¢ This is a matter involving
the people who are the same flesh , and
blood. 1t was the conspiracy of the im-
perialists that the country was devided.
On that pretext, we cannot shut our eyes
apd adopt an ostrich like policy. What
is bappening today in Rast Pakistan? Al
though we bave repeatedly tried to get a
statement from this Government about
their aititude and policy in regard 10 that,
we have failed in that, Neither the
Chair has come forward to get this House
this information to.day, After all that
has been sald on the radio and by diffetent
spoakess in the House, will you be 50 good
as to ditect the Government immediately
to make a statement forth with on the floor
of the Hovse giving fuller details through
their own spurces of iformation end also
what they sre going to do with vegavd 10
gnm m;erqﬂm illing of people of Bangla
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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR) :
The Government paturally share the
feelings of anxiety expressed by members
opposite gt the, happenings in the Bangla
Desh, We would collect all possible
information from our own Ssources, .,

SHRI  JYOTIRMOY BASU : You
have not so far °

SHRI RAJ BAHADUR : We are col-
lectipg and we will colleet,

SHRI JYOTIRMOY BASU: Let us
have 1t,

SHRI RA} BAHADUR - And we
shall be watchful and a statement would
be made as and when neesded.

SHRT JYOTIRMOY BASU : Right
now.........(Tnterruptions).

SHRI1 RAJ BAHADUR © At the eal-

liest opportunity,

SHRI SAMAR GUHA : if you do not
make a statement forth with, our sohida-
rity with the Liberation Movement there
eencInterruptions),

SHRY RAJ BAHADUR: 1 am not yielding.
You have interrupted me before 1 conclyds,
We shall certainly make a fuller statement
at the earlisst opportunity

SHRI IYOTIRMOY BASU : Why not
to.day 7

SBHRI RAJ BAHADUR : If1t 45 to-
day, then to.day, if it i at this wome
then ot this smoment., (fRigtruptions
We abonid oot act io excitement of ip
huste. We bave to weigh the sitpation cate.
fully and comssiovsly end shen amake »
statement.
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oft Tags e (serd) - Samde
ogr, fafacre ame & g syt e
patfew ogw o madlie o e & Qe
¥x fewy wrm | & wg e qugar e
wifige ag Znew &3 wrday |

SHRI JYOTIRMOY BASU : We want
your ruling on this, Sir,

MR. CHAIRMAN : 1 will

your wish to the Minister.

convey

oft e wewelt ;g gagr 3 fe
frdl ot 39w 4 oifscam 4 @l &
gt gavglgme *t fem v frar sl

MR, CHAIRMAN ; Kindly resume your
seat Mr. Sambhali.

Wt YAETE wEAel ;¥4 A Qe
Fea-gut @1 & ) ez wfcam A S
¥ grat dqe 3w W) fem e o <
T IR AT ST H7 ANST AE &

SHRI RAJ BAHADUR : Sir, may 1 add
that we have to collect all the fucts and
unless and until, |

sit yagre asaelt : gw Tq & qgd oY
Aer-gd & 1t § A g ¥ grfeaw
wor o v R 8 q@ w4 fw
dree mifermit W % gl dorer Aw A
Tem-gan A A7 @ Y, e AT A fe
Ty qow & guyfey dma ¥ amr
grfer oY dvmr 2w & AN B @ g
goredfom v wor wifgg

MR, CHAIRMAN : The hon Member
may kiadly resuma his seat now,

SHRI BAMAR GUHA : I only want
10 draw your atiention t0 one important
matter. The wmatter is very urgent for the
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reason that Sheikh Mujibur Rehman maY¥
be shot dead any moment, Only inter
national opinion and opinion from the
peighbouring countries like India and
Ceylon can save his life. The mmaiter is
very urgent, He may be shot dead any
meoment, 1 would like t0 make a sub-
mission, Does the Government consider
the matter urgent and important or
not ?

SHRI JYOTIRMOY BASU_: Sir, you
are unfair, ,,

MR. CHAIRMAN : [ have salways
been fair to you, You must be very care-
ful in the use of wour words. Don’t
accuse me that I have not bheen fair to

you.

The Minister of Parliamentary Affairs
has already taken notice of it and he will
convey the matter t0 the Minister for
Foreign Affairs and the necessary state-
ment will be made in this House either
to-day or tomorrow,

SHRI SAMAR GUHA : This is a
vital matter for Prime Minister also, not
only to the External Affairs Minister,

MR, CHAIRMAN :
your seat,

Kindly resume

SHRI JYOTIRMOY BASU : 8ir, it is in
vour hands to direct the Government to
make » statement to.day., 1f they are not
in possession of the facls, they are not
fit to siv on the Treasury Benches,

SHR1 RAJ BAIADUR : EBven for
making a statement, it reduires t0 go be-.
fore the Cabines, then the Cabinet meets,
considers afl the facts and then only a
statement can be made.

SHRI JYOTIRMOY BASU : But the
House will rise tomorrow.

SHRI SAMAR GUHA : Qanly te
ber that the life of Sheikh M nj!i.bw
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[Shri Samar Guha]

Rahman is 1n the hands of the people of
Todia and Ceylon.

SHRI RAJ BAHADUR : We are
second to none 1n regard to our anxiety
about this sitwation....../ Interruptions [**

MR CHAIRMAN Nothing will go on
record. Nothing that is being said now
will go on record.,...../Interruptions /**

The Minister has already taken note
of what has been stated. He has told you
categorically,

SHRI RAJ BAHADUR * This v a
sensitive issue in a sensitive region and
for the sake of freedom and democracy,
we would have to proceed with due care
and caution. We will certainly make a
statement, after going into all these things

MR, CHAIRMAN
Chand

Mr. Narain

4. 18 bes

GENERAL BUDGET, 1971.72-GENE-
RAL DISCUSSION AND DEMANDS FOR
GRANTS ON ACCOUNT (GENERAL),
‘.971412— ('Onld.

SHRI NARAIN CHAND (Hamupur)
Sir, I want to congratulate the Finance
Minsster on the bold incentives he has offe-
red in regard to the economic life of our
oountry, There are certain new centives
One significant thing s the awareness of
the seriousness of the problem of the
unemployed. A provision of Rs, 50 crores
is being made for the programme of cieating
employment opportunities, This is a wel-
come step. There Is an assurance of
ithmediste implementation of this progra.
wme. The scheme will start in right earnest
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frofs the next month, There is compassion
fot the poor, for the unemployed,

112

, Certain elements in West Bengal have
been whipping up regionalism and parochi-
alism shouting *

‘g A AT ¥, Sren A"
‘grmrc At Ay, fegaam”

Whereas, 1t should have been

“grmre B Amre dwr oWt A

There 15 provision in the Budget for
settiog up a new industrial Corporation in
Calcutta, for that Calcoptta where the mdus.
tiy 18 witheting away wherefrom the
capital 1s flying to Haryane and TIunjab,
for that part of the countrv, there 1 1 hold
provision of an Industriil C orporation
T welcome this «<tep, and ! support the
Finance Minister and the Government of
india on this gtep { am suie that this step
will stay the flight of capital and check
the outflow of money ttom the State of
Rengal which ha< been seduced to an
utter state of dejection and depression
where there 18 economic depression be.
cause of regionalism and parochialism
and & kind of i1deology that cuts across
the barrier< and where some anti-pational
element draw inspiration from a country
whete even the telephone calls are answe-
red n ( hinese with the reply "'Power
flows out of the barrel of a gun’ | have
studied a few books in the Chinese
language and hiterature and I know what
sort of people they are. I know certain
anti-national elements derive inspirations
from them and following them, there are
cries of

Amar Desh, Tomar Desh, Bangla
Desh’

~pot Bharat Desh, but Bangla Desh-
‘Amar Naam, Tomar Nuaam, Viet
Nam’
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